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PART III.
Regulations, Orders, Notifications, Rules, etc., issued by the 

Governor and by Heads of Departments.

HOME, REVENUE AND FINANCE DEPARTMENT.

NOTIFICATION.
The 10 ih March 1938.

No. 2250-A.—It is hereby notified for general information that the first half-yearly 
Departmental Examination for Deputy and Sub-Deputy Collectors, Munsifs a-ud officers 
of the Orissa Police, Medical, Forest, Excise and other Departments will be held on 
Monday, tho 25th April 1938, and the following days in the Revenue Commissioner’s Court 
Doom at Cuttack.

2. The table below shows the date and hour fixed for each paper :—

Afternoon from 4 P.m.Morning from 8 A.M.Date.

321

! Translation from Hindi 
! for all except VcterU 
1 nary and Public Works 
: Department 
| Two hours.
!

Criminal Law (for Police officers), ! Transliteration and trans- 
standard, without books. ! lotion from Hindi into

English for Public 
j Works Departn: out 
I officers (First paper). 

Two hours.

Law, Parts I and III (for Civil 
officers), without books. Three 
hours.

Monday, 25th April 1938

officers.

I highc-r 
| Three hours.

i1
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Afternoon from 4Morning from 8 A.M.
Date.

Canal Officers’ Law, Part A (with 
books). Three hours.

Land Revenue System, without 
books (for Forest officers). Three 
hours.

Excise, Salt and Criminal Law 
without books, for Superintendents 

| and Inspectors of Excise.
| hours.

| Tenancy Law, without books (for 
Munsifs). Three hours.

Monday, 25th April 1938— 
conchi.

)

Three

1

Tuesday, 26th April 1938 1 Law, Parts I and II (for Civil Translation into Hindi
I officers), with books. Three hours. for all officers. Two

hours.
i Criminal Law- (for Police officers),
! lowrer standard, with books. Three 
! hours.
! i

: Forest Law, without books. Three 
| hours.

: Canal Officers’ Law, Part B (with ! 
\ books). Three hours.

Excise Rules and Procedure, with 
| books, for Superintendents and

ThreeInspectors ot Excise, 
hours.

i High Court General Rules and 
! Circular Orders, with books (for 
j Munsifs). Three hours.

i Accounts (without books) for 
Provincial Agricultural officers.

1 Three hours,

AVediesda;, 27th April I Accounts (without books) for Civil 
193wto ■ officers. Three hours.

Transliteration and 
. Translation from Hindi 

for Veterinary officers. 
Two hours.

Accounts (with hooks) for Police 
officers. Three hours.

1 Procedure and Accounts (with books) Transliteration from 
for Forest officers. Three hours. Hindi for all officers.

Two hours.
Accounts (with books) for Superin­
tendents and Inspectors of Excise. 
Three hours.

Canal Officers’ Examination in Law, 
Part C (cases). Time to he deter: 
mined by the Secretary, Central 
Examination

Translit e r a t i o n and 
Translation from Hindi 
for Public Works 
Department officers 
(Second paper). Two 
hours.

Committee. :

Accounts (with bocks) for Previn• \ 
cial Agricultural office;s. 
hours.

Three
v.
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Date.
Morning from 8 A.M.

Afternoon from 4 P.M.
1

2
3

Thursday, 28th April .1933 translation from WJL 
Veterinary officers"

Transliterati 
Oriya

Oriya for all except 
Two hours. Translation 

ior all officers, 
hours.s

into Oriya 
Two

iou and translation from !
0fficciVU^IC Works Department i 
officers (First paper). Two hours.

Friday, 29th April 1938 ... Transliteration and translation from
bh° W°rks DePartment | 

j^®®13 (Second paper). Two !

transliteration and translation from 
Oriya for Ve:erinary officers, 
hours.

Criminal Law, with books, higher I 
standard, for Police officers. Three 
hours.

i Transliteration from Oriya for all 
I officers. One hour.

Two

Note I.—Time for viva voce examination in languages of all officers will be determined by the Secretary, Central 
Examination Committoa.

Note 2.— There will be no fcc-sb in transliteration for the examination in the vernacular languages by the higher 
standard excepting in Hindi and Oriya for the examination of the officers of the Forest, und Education 
Departments who are not required to pass in the vernacular languages by the lower standard.

Note 3.—Officers belonging to tlio Joint Cadres of Bihar and Orissa who desire to be examined in Oriya should 
apply to the Secretary, Orissa Central Examination Committee.

Note 4.—Names of candidates for the examination must reach the Central Examination Committee, Orissai 
Cuttack, on cr before the 25th March 193S after which no application will bj entertained.

By order of the Governor,
E. E. WOOD,

Addl. Secretary to Government.

OFFICE OF THE REVENUE COMMIS­
SIONER.LAW AND COMMERCE 

DEPARTMENT.*
NOTIFICATIONS. 

The Oth March 1938.
No. 855—XX1I-6/37-Ex.—In

of the powers conferred by rale 20 (li) of 
notification no. 1828-L. B.-G., dated the, 
31st March 1937, I prescribe the weights 

which shall be kept and used 
for the retail sale

exercise
NOTIFICATION.

The lllh/mii March 1938.

No. 1852-Com.—Intimation having been 
received of the outbreak of plague at 
Eangoou it is hereby notified for general 
information that Rangoon is declared to be 
an infected port and that the existing 

. regulations for the prevention of the intio- 
■ uction of plague by sea will be enforced m 

ports of Orissa against vessels arriving 
fnm R

and measures 
by the holders of license 
of opium

1. Correct scales.
2. Correct weights of—

i,i, i, 1, 2, 3, 4, 5, 0, 7, 8, 9, 10 
and 11 grains (Avoirdupois) of
brass.
L i> i nnd 1 fcola of ^rass. 
i’ V h h and 1 scor.angoon.

1G
into force from the 1stC. G. N1 AINi

Secretary to Government.

This will come 
April 1938.
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The Oth March 103S.
No. 856—XXlI-6/37-Ex-—In exorcise of fc'ie powers conferred by snb-cl,section 24 of the Bihar and Orissi Excise Act, 1915, I proscribe the weights anT’0 (®) of

which shall be kept and used by the holders of licenses specified below m fho a '
area3 notj '

against them * —
(A) Holders of 

out st ills.

licenses for («) Copper or aluminium measures 
of 2£. 5, 10 and 20 ozs,

{b) A graduated glass jar of 20 ozs. 
subdivided to show one-fourth ( 
ounces.

(B) Holders of licenses for (r) (a) and (6) as above
distillery liquor shops.. Copper or aluminium or pweter ^

measures of 1,1, I gallon.
192 96 4S ° f

Districts . 
Cuttack, Bah. 
sore, Puri 

J Sambalpur. 
Ditto.

and

[ Districts 
} Ganjam 
I Kora-put.

of
and(d) A graduated glass jar or 

4 drains that is one-twelfth cf a 
gallon marked in half drams.

(p) Holders of licenses for (e) Glass measures of 1 and 2 Whole Province, 
foreign liquor for sale 
* ou ’ premises.

i
J

ounces.

shall he bought from the Government Mathematical Instrument Office, 
15 Wood Street, Calcutta.

(b) and (d) measures

(D) Holders of licenses of Correct scales 
Ganja.

• • •

Correct weights of J, £, J, 1, 2, 3, 
4, 5, 6, 7, 8, 9, 10 and 11 grains 
(Avoirdupois) of brass. y Whole Province.

l j. x
1G> 4 > £ and 1 tola of brass.

-lii
16» 4 j £ and 1 seer. 

Ditto(E) Bhang Ditto.11 •
This cancels all previous notifications on the subject and shall come into force from the 1st 
April 1938.

The 9th March 193S.
No. 857—1-17/37-Ex.—With reference to order no. VI (A) (1) of the Government of 

Orissa notification no. 1S26-L.S.-G., dated the 21st March 1937, published at page 291, 
Part III of the Orissa Gazette, dated the 25th June 1937 and in supersession of all previous 
notifications, the Revenue Commissioner, Orissa, directs under section 90(1) of the Bihar 
and Orissa Excise Act, 1915, the following areas to be areas in which the sale of no country 
spirit save distillery spirit is allowed : —

I
Area.District.

... | The whole of the district except the area comprising the Sukinda 
police-station.

i

i ,
' The whole of the district.
i

... j The whole of the district except the outstill area- in the Banpur police- 
The boundaries uf the outstill area are specified below:—

! North, West and South—The boundary dividing Puri district from 
Banpur State, Nayagarh State and Ganjam district.

! Hast—The villages (11V) Beruhanbaii, (116) Sandhamul, (137) 
Davenjhari, (115) Baramul, (139) Aetpur, (141) Paldhuapali, 
(143) Halanda, (146) Pandurapali, (102) Brundabanpur, (101) 
Kurucjopur, (148) Borigan, (149) Bctuli, (95) Lakhmiprasad,
(93) i huskapara, (89) Rengarajpalli, (74) Manikpur, (73) 
Praiap, and (71) Masakabari of the Banpur police-station, 
which villages arc included in the

1. Cuttack

2. Balascre

3. Puri
station.

!

I

I area.
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pistrict.
Area*

- j The whole of tho district 
smgpur police-station

4, Kornput

|
GUNUPUR TALUK. 

Beppigtjda POLICE-STATION.

1. Nuvaguda, 2
0. Mahadimbi, 7. PusblKka,q0nNanr an^, 4‘ *>arima> 5. Hatibadi, 
II. Goluguda, 12. Pattuguda ^iV’ p DabarakoM> J0- Lavuguda, 
15. Redimguda lfi lnn„i’ v, 3 Pajilibanda, 14. Asaiiguda,
18. Appilidro, 19. Jjgidipadraak°90da’Th 17' Savaral"mrakunda- 
22. Thabalaeuda 9S T7;t?„P n, ThaiaPaguda, 21. Simeri, 
26. Mandolopadro^'97 p. ™(ra’^anarapalli, 25. Liohikapadra, 30 L uriguda 31 Hi! r1oP^a’ 28-Domala> 29. Dtmgrajodra! 
£5 Nilkananea 3lf T?8V 21„K™dra8uda> 33- Koiada, 31. Muikl, 
guda 40 T’ilTlU?ldl’d7' Pandra8'ida, 38 Chata, 33. Horla- 
fo • Koduchakqnda, n. Savarachakonda, 42. Meranda,
g- SST 48 T «■ 404 . Ja aguda, 48. Tuvagnda, 49. Savararella, 50.
51. Pedapalh. Rudamondi, *

)
PUTTASINGHI POLICE-STATION,

1- S^da» 2' Gundruba. 3. Karcba, 4. Vongara, 5. Pufcta, 6. Tabora- 
putta, 7. Alaganda, 8. Guddada, 9. Kindalagorjanag, 10. Tariballi, 
11. Karinjisingi, 12. Vujarasingi, 13. Rigintal, 14. Pattili, 15. Toiana, 
13, Ragaisingi, 17. Rengi, 18. Jangangulu, 19. Baginjorjang, 20. Laki- 
kayi, 21. Singamgedda, 22. Toyakuru, 23. Borec, 24. Mannigolu, 
25. Avidole, 26. Dmgirigoijang, 27. Puttasingi, 28. Sardasingi, 
29. Bodamasingi, 30. Kittingi, 31. Vadasar, 32. Sinj-irigiringi, 
: 3. Seema, 34. Mallpodro, ‘ 5. Nuagam, 36. Munda, 3/. Kadambarta, 
38. Singubhadra, 39. Singinguda, 40. Thodaro, 41. Gottana, 42. Sari- 
gumma, 43. Kuligingi, 44. Kictaringi, 45, Kumilisingi, 46 Gelailingn, 
47, Thondrangu, 48. Koduva, 49. Guddi, 50. Udapugorjang, 51. Teli- 
goi, 52. Rombetfci, 53. Kuttini, 51. Poddasai, 55. Basida, 56..Chinna- 
sari, 57. Cbinaradisal, 58. Jarudal, 59 Kanmru, 60. Kodnsi, 
61. Koduua, 62. Toyisingi, 63. Jtodaisal, 64. Sukkidi, 65. Kintada, 
66. Kilamanda, 67. Savarakunchingi, 68. Abada, 69. Kinduba, 
70. Aiingar, 71. Laddi, 73. Olingar, 73. Sankidi.

15ISSEMCUTTAGK TALUK.

Chendrapur police-station.

j 1. Bellamguda (with 5 hamlets), 2 Bizpur, 3 Ajjipaaga (do one), 
4 Alliguda (do 3), 5. Ambokmma, 6. Bakangutelli (do 2) 7. Bnapala, t SaSX > W (*> ‘‘) M- Bondagudi (do 1), 11. Bond,,.

I law, 12. Borikhallu (do 4), 7 3. Brohagedoa 14. Budwelli (do 1), 
i •, c phpiidraDur (do 1), 16. Chutangam, 17. Dabin (do 3), 18. Della- 
! l C 10 TlJmmaeuda 20. Dittaguda (do 2), 21. Gadabajjin (do 1), 

padu, 19. D g Qpjj dekka °21. Gorlaguda, 25. Gundreguda,
! Goranguda, 23- GoUufleRKa b 2g> j

,. 58Tjffi^30.^Sfikall« (do 2), ol. Kambiguda (do 2), 
(do 4), 29. Jang ; iakol)a 34 Keranja, 35. Kesanguda,

; 32. Karlaghati (do ), ■ • Kirramma (with 1), 39: Kodusuru
: 36. Guiagada, 37. 41.’ Kurupuballi, 42. Kuttanna, 43. Lam-

(with 2), 40. Komi p , ■ 45, jiundriiguda, 46. Made,
baru, 44. Lundruba 1 ( ^ 49. Muddignda (with one
47. Majjiguda (with 1), ■ Ne uda /witU 3). 52. Ocdingi,
hamlet), 50. Madhapod -, - odu (with 1), 55. Tattatalh
53.Pai'drakhal«.(with2,54EJeffUak) J RanJMj 59. Rnyala- 

. Parasondh (with ), • 02. Sara savcll i, 63. Siugamudi,
“■ s““* "• Tw“eads'

i 68. Vuvaballi (with 4).

1 26.!

56
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HO
Area.

District.

, , r district except the Agency tracts excluding 
"hoto • and 122 villages viz., 1. Tamarada, 2. Lobn8

G. Udajagin Ta paYanobuddi, 5. Kistnapuru, 6. Addanguda’
3. Gopalpuram, ■■ d apuram, 9. Chipurupalla, 10. Badigam’

1 7. Votapnya, ^ ^machau p Khetada, 14 Arll_ 15> Kounaipur 
ll.Radhakanthapur , lg_ Londahatfci) ]9. Kujasingi!
20 NuaaamT^l' Kalamasiugi, 22. Onchnla, 23. Burnji, 24. Roiapi.
£ bS., 26. Santa sopuinin, ». L.kah»™ 28 H„ 
on Anaudapurain, 30. Savarabanpuram 81. Hidduaa, 61. RaS1. 
11. Anauaap g4 Oddanguda, 3o. Gangarajopuram,

! sriumaiasingt 37. Jennapuram, 38. Koncbimunda, 89. Vobasingi, 
4o’. Sorogolo, 41. Thubarada, 42. Kintada, 43_Demm]ola, 44. Buru- 
jango, 45 -Raghunadapur, 46. Dalimapnr 47. Pegada.,48. Sorada, 

j 49. Koradaangi, 50. Padmapuram, 51. Govmdapur 52. Domapur, 
I 53. Herapuram, 54. Sonnatundi, 5o. Bodatundi, 56. luburusingi, 
! 57. Podasahi, 58. Porisola, 59. Marlava, 60. Pamdaguda Cl. Korai- 
i sincri 62 Potbisabi, 63. ToborosiDgi, 64. Pekota, 6d. Nemolosingi,
[ 66°Jolango, 67. Gopalpur, 68. Sunapur, 69. Dumba, 70. Mohano,
! 71. Hatcibadi, 72. Eajapuram, 73. Chompapur, 74. Koitopodoro,

75. Raigoda, 76. Dikkasai, 77. Krishnapuram, 78. Savaraknstna- 
79. Kharisahi, 80. Abbapur, 81. Bhalliasahi, 82. Rad:a,

Lallusayi, 86. Arkha-

i

... The5. Gan jam

puram
83. Narayanapuraru, 84. Badagam, 85.
bhodra, *87. Lonjibhadra, 88. Nilakantapuram, 89. Kothoor, 
90. Sankurada, 91. Kinchilingi. 92. Lavapuram, 93. Gandahathi, 
94. Oudharojolla, 95. Balarainapuru, 96. Thalasingi, 97. Bama- 
chandrapuram, 98. Godasingi, 99. Muligumma, 100. Pailimkonda,

I 101. Balajeepuram, 102. Garabandhomeltu, 103. Raviitbupuram, 
j 104. Venkatapuram, 105. Kanusoda, 106. Mamadipalli, 107. Jagan- 

nadhapuram, 108. Boddapadu, 108. Lavanyakota, 110. Burripadu, 
j 111. Bhimopurara, 112. Thcramba, 113. Ambajarimottu, 114. Buru- 

shi, 115. Ambasari, 116. Marangi, 117. Burugara, 118. Somavalsa, 
119. Guddibbadra, 120. Lavundha, 121. Devula, J22. Gongabado, of 
tbo Parlakimcdi Maliahs.

J. B. DAIN,

Revenue Commissioner.

■

i
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